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Settlement of strike and lockout cases
during 1979 and 1980

1092. SHRI SUNIL MATTRA: Will
the Minister of LABOUR be pleased 1o
state the State-wise percentage of total
cases of strikes and lockouts settle! by the
intervention of State Governments ‘i1 terms
of conciliation in 1979 and 1980 scparate-
ly?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR  (SHRI
DHARMAVIR): The requisite information
is being collected from the concerned autho-
rities and the same will be placed on the
Table of the House when received.

Indentification of bonded Iabour

1093. SHRI SUNIL MATTRA:
SHRI ANANDA PATHAK.

Will the Minister of LABOUR be
pleased to gtate:

(a) what is the number of bonded
labour identified in different States; and

(b) what steps have been taken to
further identify the bonded labours in
different States?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
DHARMAVIR): (a) According to
figures furnished by the State Govern-
ments th> total number of identified la-
bourers in different Stateg is 1,39,494 as
on 31-3-1982.

(b) State Governmehts ~ have been
requested to take prompt measures 1o
identify the existence of bonded labourers
through the following:—

(i) through house-hold  curvevs hy
the Revenue Depariment with
the help of available agencies;

(ii) through survey|census  being
undertaken for identifying target
groups for allotment of house
sites/houses;

(iii) by integrating the surveys with
the preparation of village plans
under the Rura] Decvelopment
Programme; ang
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(iv) by intensive studies and surveys
undertaken in respect of stone
quarries and brick kilns,

Rules and procedure for allotment of steel
to new factories in cooperative sector

1094. SHRI SHIV KUMAR SINGH
THAKUR: Will the Minister of STEEL
AND MINES be pleased to state the
rules and procedure laid down for allot-
ment of steel for the construction work
of new factorieg being set up in co-
operative sector?

THE MINISTER OF STATE IN THE
MINISTRIES OF INDUSTRY AND
STEEL AND MINES (SHRI CHARAN-
JIT CHANANA): New factories in the
Cooperative Sesctor have to register their
demand for stee] with the producers’
stockyards. Cooperative units in the small
scale sector have to register their demand
with the State Small Industries Corpora-
tions.





